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Rev. Michael Scott’s Meeting with the
Prime Minister

1342 f Shri Hem Barua:
"L Shri Surendra Pal Singh:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Rev, Michael Scott, a member of the
Peace Mission, met the Prime Minister
recently and offered some new sugges-
tions and proposals in relation to peace
in Nagaland; and

(b), if so. a detailed account of it

* and Government’s reaction thereto?

The Prime Minister and Minister of

Atomic Energy (Shri Lal Bahadur
Shastri) : (a) Yes, Shri Michael
Scott had met the Prime  Minister.

He had no new suggestions to offer.

(b) Does not arise,

National Defence Fund

1343 Shri Hem Raj: Will the Prime
Minisfer be pleased to state:

(a) whether the public has also
donated the shares of public or private
limited companies to the National
Defence Fund;

(b), if so, the number and walue
thereof and the names of the compa-
nies to which these shares belong; and

(¢) whether any collection has so
far been made out of these shares?
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The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): (a) Yes.

(b) and (c). A statement giving the
requisite information is laid on the
‘Table of the House. [Ploced in Lib-
rary. See No. LT-3618/64].
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Proposals for Indo-Naga Commission

1345, Shri D. C. Sharma: Will the
Minister of External Affairs be pleased
to state:

(a) whether Rev. Michael Scott, a
member of the Nagaland Peace Mis-
sion has pleaded for the appointment
of an “Indo-Naga Commission” for a
full and objective inquiry into “all
that has happened” in Nagaland; and

(b) if so, the reaction of Govern-

‘ment thereto?

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Rev, Michael Scott made such =

suggestion, This. however, is not

supported by the two other members
of the Peace Mission. The Govern-
ment of India are of the view that an
enquiry into the past will not help
the present talks,

Crash of 1.AF. Hunter

( Shri S. M. Banerjee:
| Shri Vishwa Nath
1346. Pandey: i
Shri Bal Krishna Singh:
i Shri Yamuna Prasad Mandal:

Will the Minister of Defence be
pleased to state:

(a) whether an 1.A F. Hunter crash-
ed in Santa Cruz airport in Novem-
ber, 1964;

(b) if so, the casualties arising out
of the crash; &rd

(c) wnether any enquiry was made;
and if so, the result thereof?

The Minister of
Y. B. Chavan): (a)
November 1964.

(b) The pilot of the aircraft, Fly-
ing Officer R.D. Chinoy, who was the
sole occupant, was killed.

(¢) In accordance with the Air
Force rules, a Court of Inquiry has
been ordered to investigate the acci-
dent. Full details will be known
when the report of the Court of
Inquiry is received.
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Payment of Wages in Mica Mines

1347. Shri Shiv Charan Mathur:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that the
payment of earned wages to the
workmen in the mica mining areas
of Bhilwara District (Rajasthan) are
delayed for months by the employers
in contravention of the provisions ot
the Payment of Wages Act, 1936;

(b) if so, what is the total amount
of wages remaining unpaid uptodate
and the number of employers res-
ponsible for such a delayed payment;
and





